IN THE SUPREME COURT OF | NDI A
CIVIL APPELLATE JURI SDI CTI ON

ClVIL APPEAL NOS. 7922-7923 OF 2011
(Arising out of SLP(C) No.6975- 6976/ 2010)

UNION OF | NDIA & ORS. Appel | ant (s)
- VERSUS:
J. EDWARD SI MON & ANR. Respondent ('s)
ORDER
1. Del ay condoned. Leave granted.
2. W have heard the |earned counsel for the
parties.
3. Lear ned seni or counsel appearing on behal f of

the Union of India has drawn our attention to an
O fice Menorandum dated 9.1.1978, issued by the
Gover nnent of | ndi a, | ndi an Space Resear ch
Organisation (Page 52 of the Paper Book), para 1.3
of which deals wth the posts of Laboratory
Technicians. He submtted that there are three
grades in the category of Laboratory Technicians

whi ch are as under



i) Lab. Technician 'A - Rs. 320- 6- 326- 8- 390- 10- 400

i) Lab. Technician 'B - Rs. 380- 12- 500- EB- 15- 560

1ii) Lab. Technician 'C - Rs. 425- 15- 500- EB- 15- 560- 20-
700

4. Lear ned seni or counsel further submtted that
a candidate who joins as Lab. Technician '"A, 1is

considered for pronotion to Lab. Technician 'B and
Lab. Technician 'B' is considered for pronotion to
the post of Lab. Technician 'C. After Lab

Technician Gade 'C, there are no further
pronoti onal avenues for Lab. Technicians and both
the Central Admnistrative Tribunal and the Hi gh
Court have fallen in error in directing that the
cases of those enployees who joined as Lab.
Technician 'C, needs to be reviewed once in three

years for giving them better pronotional prospects.

5. In the present case, in absence of any
further pronotional avenues in the category of Lab.
Technicians Grade 'C, the respondents cannot be

pronoted to any other position or higher post.



6. In our considered view, the respondents
cannot be considered for further pronotion from Lab.
Technician 'C . Consequently, the inpugned judgnent
of the Hgh Court and that of the Central
Adm ni strative Tribunal are set aside.

7. These appeals are allowed | eaving the parties

to bear their own costs.

( DEEPAK VERMA)

New Del hi ;
Sept enber 15, 2011.



